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_,_,."l ORFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE: EAST DISTRICT
KARKARDOOMA COURTS, DELHI

ORDER

r is hereby made in official exigency, with immediate effect.
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Y ]ﬁlame of the

[From To

official
‘1. [|Sh. Raju Pal [Ahlmad in the Court of Ms. [Ahimad in the Court of Ms.
Sonam Singh-11, JMFC, Mahila Colette Rashmi Kujur, ASJ, East
Court-01, East District District

2. |Sh. Jitender Pal |[Ahlmad in the Court of Ms.

Ahlmad in the Court of Ms. Sonam

Singh Colette Rashmi Kujur, ASJ, East  [Singh-TI, JMFC, Mahila Court-01,
District East District
3. [Ms. Smriti Assistant Ahlmad in the Court of Pr. Tudicial Assistant in E-Sewa
Aggarwal Sh. Anurag Thakur, ASJ, East iKendra, East District
District
4 4. \Sh. Ankit . Judicial Assistant in E-Sewa |Assistant Ahlmad in the Court of
Dubey [<endra, East District Sh. Anurag Thakur, ASJ, East
_ District
VY Loy
(Sanjeev Jain)

102\ @~ 22 &) p drn, (Bast)/1KD/Delhi

. The Principal District and

C
1
2.
3. The DDO, East District, Ka
4.

5. P.S.to undersigned.

6. The Dealing Assistant, Lay
7. The Dealing Assistant, CR,
8. The Officials concerned.

(8]
j.e)lhe Dealing Assistant, Leave Section, Karkardooma Courts, Delhi.

Principal District & Sessions Judge: East District

Karkardooma Courts, De!{u‘s GCT 137.5

Dated:

py forwarded for information and necessary action to:-

Sessions Judge(HQ), Tis Hazari Courts, Delhi.

The Officers concerned, East District, karkardooma Courts, Delhi.

rkardeoma Courts, Delhi.

The Administrative Officer (Judl.)/incharge, Admn. II, Tis Hazari Courts, Delhi.

ers System, Tis Hazari Courts, Delhi.
Admn.], Tis Hazari Courts, Delhi.

“Web-Site Committee, Karkardooma/Tis Hazari

11. The concerned file.

Coges; Delhi .
. Wf

Principal District & Sessions Judge: East District
Karkardooma Courts, Delhi.
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